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2 Diversion of 266.987 ha for lanning of Gomti Chauraha-Udaipur section of
NH-8 from Km 177.00 to Km 260.100 in the State of Rajasthan.

3 Diversion of 138.68 hectares of forest land for upgradation of existing to
lane road to 4/6 lane road NH-12, Km 256/500 to 346.539 (chainage 0/00
to 88.090) in regarding of Kota to Jhalawar, Rajasthan.

Environmental clearances for developmental projects

1555. SHRT AVINASH PANDE: Will the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether it is a fact that Govemment gave environmental clearances to
209 developmental projects between July 13, 2011 and July 12, 2012; and

(b) if so, the details of the industrial projects and national highway projects

cleared by Government during the period?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): (a) and (b) Ministry of
Environment and Forests has accorded environmental clearance to 209
developmental projects between July 13, 2011 and July 12, 2012. Out of 209
projects, 88 Industrial projects and 32 National Highways projects have been
accorded environmental clearance during the same period.

Funds for conservation of Asiatic Lions

1556. SHRI BHARATSINH PRABHATSINH PARMAR:
SHRI PARSHOTTAM KHODABHAI RUPALA:
SHRI MANSUKH L. MANDAVIYA:
Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) when the Central Government is going to grant necessary funds for

conservation of Asiatic Lions in Gujarat State;
(b) if so, the details thereof;

(c) the guantum of funds to be allocated in this regard and in what

manner;

(d) whether the Ministry has approached Planning Commission in this

regard;
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(e) 1f so, the details of response of Planning Commission;

() whether the Central Government has communicated to the State

Government of Gujarat i this regard within last six months; and
(g) 1if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATI JAYANTHI NATARAJAN): (a) to {(c¢) The Ministry of
Environment and Forests has not taken any decision to grant necessary funds for

specific purpose of conservation of Lions in Gujarat State at present.

(d) to (g) The State Government of Gujarat has submitted a focused project
proposal titled 'Consolidating T.ong Term Conservation of Asiatic Lion in Greater Gir
Region, Gujarat' for a period of five years amounting to Rs. 262.36 crores for
financial assistance. The Ministry forwarded the project to the Planning
Commission for its approval. The Planning Commission approved the project subject
to compliance with the provisions of Scheduled Tribes and Other Traditional Forest
Dwellers (recognition of Forest Rights) Act, 2006. The Ministry released financial
assistance amounting to Rs. 674.541 lakh during the financial year 2010-11 and Rs.
675.859 lakh during 2011-12 under the above scheme to the State Government of
Gujarat for undertaking part of the activities under the project. During the current
financial year 2012-13, as requested by the State Government, unspent balance of
Rs. 103920 lakh has been revalidated.

Proposal of AP Government for approval of Wildlife Board

1557 SHRIMATT T. RATNA BAI:
SHRI MOHD. ALl KHAN:
Will the Minister of ENVIRCNMENT AND FORESTS be pleased to state:

(a) whether the State Government of Andhra Pradesh has sent any proposal
for 1.35 acres of land which is in the SrivenkateswaraAbhayaranyam in Tirupati for
the approval of Wildlife Board, and

(b) 1if so, the details thereof and the action taken so far?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND
FORESTS (SHRIMATT JAYANTHI NATARATAN): (a) No such proposal has been
received in the Ministry for consideration of the National Board for Wildlife.

(by Does not arise.



